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Print

Defective Case Register from 2024-09-23 to 2024-09-23

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.

LoD AMLAN SHAKTL 2024-09-(00 0 in T ONOT FILED,

ABLAPL/28813/2024 PAUL 23 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

) D- ADV 2024-09-

CONTC/40525/2024 ' 23 Affidavit not proper,Reference certificate not
given and address to the Hon Ble court not
given

SUBHASHIS 2024-09- .

3 D-WP(C)/40687/2024 MISHRA 3 It may be Register as CRLMP

. SARATHI IYOTI 2024-09- (06 i cn BT ONOT FILED,

BLAPL/28744/2024 MOHANTY 23 : :
6-RECEIPT SHOWING SERV.COPY TO

5 D-WP(C)/40719/2024 %/j;l\s/IEER KUMAR 3(3)24'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

JAJATI KESHARI [2024-09-

6 D-WP(C)/40930/2024 KHUNTIA 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

7 D- OM PRAKASH 2024-09-|11-NEAT,LEGIBLE ATTESTED

BLAPL/28566/2024 |SARAN 23 ANNEXURES NOT FILED.

Rs10 not paid in Vakalatnama.Page no58 and
89 not legible.Page no53 and 57 not page
marked.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

8 D-WP(C)/40807/2024 %ig/IAKANTA 3(3)24_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

RABINDRA As per standing order no-3 dated 9.7.24 the

9 D- PRASAD 2024-09- ame of the victim shall not mentioned the

BLAPL/28711/2024 PATNAIK 23 petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

10 1I3)L APL/28657/2004 ?g\}f IREKHA 3224'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

SATYAJIT 2024-09- ’
11 D-WP(C)/40895/2024 MUKHERJEE 23 ANNEXURES NOT FILED.

NEAT COPY OF PAGE NO 21,22 AND 23 TO
BE FILED
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- i skt prnvos- RECHPTSHOWING SERVCORY o

ABLAPL/28810/2024 PAUL 23 : :

KUNAL KUMAR [2024-09-|Receipt Showing Serv.copy To School and
13 D-WP(C)/40890/2024 SWAIN 23 Mass Education not Filed.
D- SUSANTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
14 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28767/2024 TRIPATLLY 23
2024-09-|.Receipt Showing Serv.copy To School and
15 D-WP(C)/40723/2024 RANJIT SAMAL 73 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA 2024-09- 19-UNDERTAKING FOR NON FILING OF
16 D-WP(C)/40904/2024 KUMAR 23 TRANSLATED COPY NOT FILED
SATAPATHY
1.Deponent Not Signed In The Affidavit.2.Page
Nos.21 to 24 Not Legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17 D- ADV 2024-09-

CONTC/40609/2024 ' 23 I-vernacular certificate not furnished 2-
undertaking for filing of english translated
copy of oriya document not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

. o oA KUAR mi. TYAKALATNAMANOT PROPELY

BLAPL/28770/2024 |DASH 23 ’ ’ :

1. Welfare fee of Rs.50/- not paid on
V.nama.2.Annexure-3 not marked on the file.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
19 CONTC/40928/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
20 BLAPL/28611/2004 ARIJEET MISHRA 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- SUSANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
21 CRLMP/28760/2024 KUMAR 23 19-UNDERTAKING FOR NON FILING OF
TRIPATHY TRANSLATED COPY NOT FILED
2024-09-|.Receipt Showing Serv.copy To School and
22 D-WP(C)/40819/2024 RANJIT SAMAL 73 Mass Education not Filed.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
23 D-WP(C)/40633/2024 SUBHASISH DAS 23 AG/CG/IT/CT/ETC.NOT FILED.
This case related to sexual offence,the name of
24 D- RASHMI RANJAN [2024-09- [victim may be deleted from the petition as per

CRLREV/28763/2024 DAS 23 the standing order 3/2024 and put up for
S.R.thereafter

D. AKSHAYA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

25 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/28683/2024 SUBUDHI 23

6-RECEIPT SHOWING SERV.COPY TO
26 D-WP(C)/40886/2024 I[S(\%[I;II?\IL KUMAR 3(3)24_09_ AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
. D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRIMA/28771/2024 23 1.C.copy of impugned order not filed 2.Further
SR shall be made after defect is removed
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
28 D-WP(C)/40951/2024 KUMAR 73 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
2 D- RANJAN KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28660/2024 [ROUT 23 1. As per index, Annexure-5 not described in
the petition.
0 o soumma  aneas. CRECEI SIOWING SERVCOPY o
BLAPL/28562/2024 [KUMAR DASH |23 : '
- orsuarant ncan. SRECEITTSHOWING SERCORY 10
CRLMP/28675/2024 RATH 23 : :
2024-09-|.Receipt Showing Serv.copy To School and
32 D-WP(C)/40816/2024 RANJIT SAMAL 73 Mass Education not Filed.
. b aNORANIAN 22t € RECHIRT SHOWING SERVCORY T0
ABLAPL/28697/2024 DAS 23 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
34 D- JAGAJIBAN 2024-09-
CRLREV/28602/2024 PRADHAN 23 Period of Delay 31 1.Prayer made in IA is
without signature and also in identification,
(111)Certificate for not filing any revision before
learned sessions judge be filed
6-RECEIPT SHOWING SERV.COPY TO
ADHIRAJ 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
35 D-WP(C)/40802/2024 MOLIANTY 73
1.Deponent not signed in [.A. affidavit .
SANTOSH 6-RECEIPT SHOWING SERV.COPY TO
36 D-WP(C)/40623/2024 CHANDRA 3224-09- AG/CG/IT/CT/ETC.NOT FILED.
ATABUDHI Page no-14 and 15 not in order.
. b AN pncan CRECEIT SHOWING SERVCOFY 10
ABLAPL/28619/2024 PANIGRAHI 23 : '
s |D: SURVAKANTA  2024-09- L0l ity ETeNOT FILED, |
BLAPL/28742/2024 |DWIBEDI 23 : :
SANTOSH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
39 D-WP(C)/40963/2024 CHANDRA 23 AG/CG/IT/CT/ETC.NOT FILED.
ATABUDHI
6-RECEIPT SHOWING SERV.COPY TO
40 D-WP(C)/40315/2024 BIAS:V ARANJAN 3(3)24_09_ AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
41 CONTC/40514/2004 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Photo copy of impugned Order dated
16.05.2023 filed vide Annexure - 10. C.Copy
not filed. 2. Pin Code of the Appellant does not
2024-09- tally with the Pin Code furnished in the Court
42 D-ITA/40827/2024  \SUMIT LAL 23 below 3. Place for further S.R. after submission
of C.Copy of the impugned Order dated
16.05.2023 and the Date of receipt of the
impugned Order. 4. Annexure -3 not attested 5.
pages 21,22,113 to 116,119 and 123 marked by
markers pen. 6. Neat copies of pages 32,40 to
44,60,62,63 not filed.
2024-09-|.Receipt Showing Serv.copy To School and
43 D-WP(C)/40829/2024 RANJIT SAMAL 73 Mass Education not Filed.
44 D- MAHESWAR 2024-09-|1. Certified copy of annex-7 not filed. 2.
CRLMC/28547/2024 MOHANTY 23 Provision of law not furnished in [.A. petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
45 |D-WP(C)/40877/2024 s ar RUMAR - 2024-09-1 4 NOT PROPERLY INDEXED.
SWAIN 23
1.Annexure no.2 recognition year are wrongly
furnished in index and writ petition.2.Page
n0.27,39 and 118 are not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
46 |D-WP(C)/40784/2024/ 500 N ATH 3224'09'
1.Occupation of the deponent not furnished in
affidavit.2.Page nos.18 and 19 not legible.
6-RECEIPT SHOWING SERV.COPY TO
47 D- PRABIR KUMAR [2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28512/2024 |RAY 23
Date of charge sheet not tally with Index.
. D ontrasasi ncas. CRECEIT SHOWING SERVCOPY 10
BLAPL/28571/2024 |SARAN 23 : '
6-RECEIPT SHOWING SERV.COPY TO
D. SANTOSH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
49 ABLAPL/28814/2004 KUMAR 23 9-PROVISION OF LAW NOT FURNISHED
MAHANTY ON TOP OF CAUSE TITLE.
0 [P KARUNAKAR  2024-09- 6, iy T ETCNOT FILED,
BLAPL/28774/2024 |RATH 23 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
51 CONTC/40927/2004 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
2 D IYOTIRMAYA  2024-09- {00 G i ETCNOT FILED,
BLAPL/28761/2024 |[SAHOO 23 : :
DURGESH 2024-09-|.Receipt Showing Serv.copy To School and
>3 D-WP(C)/40961/2024 NARAYAN RATH |23 Mass Education not Filed.
54 D- BIJAYA KUMAR 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/28684/2024 DASH 23 AG/CG/IT/CT/ETC.NOT FILED.
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G.R case number not mentioned in the prayer

person.

6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
AKSHAYA 2024-09-{14-NOT PROPERLY INDEXED.

55 D-WP(C)/40862/2024 KUMAR PANDEY 13
1.Annexure no.2 notification date are wrongly
furnished in index and writ petition.

o D it cuar e, CRECEIT SHOWING SERVCOFY 10

BLAPL/28679/2024 |JENA 23 : '

. b omvvs ncan SRECEITTSHOWING SERUCORY 10
BLAPL/28757/2024 |SAHOO 23 : '
- peeracky  nean SRECEITTSIOWING SERUCORY 10
ABLAPL/28688/2024|SAHOO 23 : '

. o A AR s € RECEIRT SHOWING SERVCORY 10
BLAPL/28663/2024 |PAUL 23 : '

6-RECEIPT SHOWING SERV.COPY TO
DEVASHIS 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.

60 D-CRLA/28630/2024 PANDA 73
Page n0.26 not not available

- AN SHAKTI 2. € RECEIRTSHOWING SERVCORY T0

ABLAPL/28788/2024 PAUL 23 : '
. b Cimorsn oy, ERECEIT SHOWING SERVCON 10
BLAPL/28565/2024 [KUMAR SAHU |23 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

63 D-WP(C)/40923/2024 II?EI]\?IAGSI;SAHI 3(3)24_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
23-NOMENCLATURE NOT CORRECTLY

64  |[D-CMP/40622/2024 |IN PERSON 232405 |FURNISHED .

Correct nomenclature may be w .p (C).
6-RECEIPT SHOWING SERV.COPY TO

65 D-WP(C)/40846/2024 %:l\éIEER KUMAR 3(3)24—09— AG/CG/IT/CT/ETC.NOT FILED.

Page -24 is twice numbered .
o D i ransax ameas CRECEIT SHOWING SERVCOFY 10
ABLAPL/28816/2024 DASH 23 : '
o b saxcRaM  amios. CRECHITSHONING SERVCONY 10
ABLAPL/28738/2024 KESHARI ROUT |23 : '
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.

68 BLAPL/28677/2024 CHIRANJIB ROUT 23
Paragraph not correctly mentioned.

o b s KunAR 2meas. CRECEIT SHOWING SERVCOFY 10

ABLAPL/28748/2024|CHAND 23 : '
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70

D-WP(C)/40876/2024

SAROJA KANTA
SAMAL

2024-09-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

14-NOT PROPERLY INDEXED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1.Date of order in annexure no.2 mentioned in
the index and writ petition are wrongly
furnished

71

D-WP(C)/40878/2024

KUNAL KUMAR
SWAIN

2024-09-
23

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

NEAT COPY OF PAGE 14 TO BE FILED

72

D-
ABLAPL/28759/2024

ADITI HOTA

2024-09-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

14-NOT PROPERLY INDEXED.

Page marking not correct in index.

73

D-
ABLAPL/28786/2024

AMLAN SHAKTI
PAUL

2024-09-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

74

D-WP(C)/40941/2024

BHABANI
SANKAR
TRIPATHY (1)

2024-09-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

75

D-WP(C)/40393/2024

2024-09-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Reference certificate furnished,but the status
of cases not furnished. 2. Annexures-3 and 4
not attested as true copies.3.Annexure-1 is not
exhibited.4.Xerox attested copy of order under
Annexure-8 filed.but c.copy there of not filed.

76

D-
BLAPL/28702/2024

SARAT KUMAR
JENA

2024-09-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

77

D-WP(C)/40885/2024

KUNAL KUMAR
SWAIN

2024-09-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

NEAT COPY OF PAGE NO. 44 AND 51 TO
BE FILED

78

D-
CMAPL/40836/2024

AVIJIT MISHRA

2024-09-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Certified copy of order under anx.1 be filed.
2.Further SR shall be made after above defect
1s removed.

79

D-
BLAPL/28815/2024

T.DHIREN
KUMAR DORA

2024-09-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Rejection order dated16.09.2024 under
Annexure-2 not tally with list of Dates and
Events
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6-RECEIPT SHOWING SERV.COPY TO
SATYA NARAYAN |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

80 D-WP(C)/40771/2024 BHRAMAR RAY 13
1.0ccupation of the deponent in affidavit not
furnished.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

81 CRLMP/28753/2024 SARADA DASH 73 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

D- 2024-09-

82 CRLREV/28820/2024 ADITIHOTA 23 1.Vakalatnama not properly stamped, Executed
and accepted - May be filed by accused as he
attained majority 2.Provisional of Law Be
corrected 3. Pg.15 is not legible,(ii)PS case
number appears to be wrong in prayer,cause
title,and in the body of appeal memo.

s D SANIIB KUMAR 2004-09- 6 oy O NOT FILED, |

BLAPL/28807/2024 BHANJADEO 23 : :
6-RECEIPT SHOWING SERV.COPY TO
DR. 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
84 D-WP(C)/40834/2024 SIMANCHALLA 73
RANIJIT Translated copy of page -16 of annexure -3 to
be filed
KUNAL KUMAR [2024-09-|Receipt Showing Serv.copy To School and
85 D-WP(C)/40891/2024 SWAIN 23 Mass Education not Filed.
56 |D: ASUTOSH  2024-09- (it ETCNOT FILED,
ABLAPL/28608/2024 TRIPATHY 23 : :
. b o oy ERECEI SIOWING SERVCONY 10
ABLAPL/28772/2024[SAHOO 23 : :
. D saxarkoaR neas. SRECEIT SIONING SERYCOPY o
CRLREV/28524/2024 MISHRA 23 : :
o b kN a0 ERECEIT SIOWING SERYCONYTO
ABLAPL/28690/2024 PRADHAN 23 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

90 BLAPL/28811/2024 SUJATA DASH 23 AG/CG/IT/CT/ETC.NOT FILED.

o D AMITPRASAD —2024-09-(06 1 C/ETONOT FILED. |

BLAPL/28804/2024 BOSE 23 : :
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-09-

92 D-WP(C)/40652/2024 MALLIK 23 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

93 CONTC/40536/2024 ARNAV BEHERA 73 AG/CG/IT/CT/ETC.NOT FILED.

DURGESH 2024-09-|.Receipt Showing Serv.copy To School and

o4 D-WP(C)/40905/2024 NARAYAN RATH |23 Mass Education not Filed.
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1.Name of Opp.party be reconciled with the
95 D- PRIYA RANJAN  [2024-09-|cause title of trial court. 2. Index filed without
CRLREV/28854/2024|SINGH 23 signature,(i)Good ground certificate nor filing
revision before learned sess.judge filed.
6-RECEIPT SHOWING SERV.COPY TO
96 D- PRADEEP 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28455/2024 [KUMAR ROUT 23
Page marking not proper
, b s sak oo ERECEI SIOWING SERVCONY T0
ABLAPL/28728/2024 [PAUL 23 ) :
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-09-
98 D-WP(C)/40910/2024 NARAYAN RATH 13 AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School and
99 D-WP(C)/40812/2024 RANJIT SAMAL 73 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
0o P HIMANSHU 202409 "8 D DGk e,
ABLAPL/28795/2024 SEKHAR MISHRA 23 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. provision not correct.2. In V.nama Counsel
not furnished his name in capital letter
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-09-
101 | D-WP(C)/40728/2024 KUMAR DALAI 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
102 |D-WP(C)/40740/2024 BHAKTA RANJAN)2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BARIK 23
- P DI 209 CRECEIT SHOWING SERYCOPYTO
ABLAPL/28101/2024 BEURA 23 ) :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
104 |2 HRUDANANDA - 2024-09- (50 e S e ep o
BLAPL/28802/2024 MOHAPATRA 23 ’ :
1. Occupation of the deponent on affidavit not
correctly furnished.2.Page no.12 not neat.
ASISH KUMAR  [2024-09- ) ) )
105 |D-WP(C)/40841/2024 SAMAL 73 .Receipt Showing Serv.copy To ct not Filed.
06 P AMLAN SHAKTI 2024-09- 00 S0 et R e bD,
ABLAPL/28733/2024 PAUL 23 ) .
2024-09-|.Receipt Showing Serv.copy To School and
107 |D-WP(C)/40828/2024 RANJIT SAMAL 73 Mass Education not Filed.
g P AMLAN SHAKTI 20240900 S0 en o e bD,
BLAPL/28704/2024 [PAUL 23 ) ‘
109 | D-WP(C)/40770/2024 BHABANI 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
SANKAR 23 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
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10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
1.The name of opp.party furnished in index
does not tally with cause title of writ
petition.2.Legible copy of page-28 to be filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
110 ABLAPL/28708/2024 ANURAG PATI 73 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11 D- BIJAY KUMAR  |2024-09-
BLAPL/28518/2024 | BEHERA 23 The Learned 3rd Addl. Didtrict and Sessions
Judge, NDPS,Cuttack not tally with Cause title
and Rejection order.
Petitioner no .2 is Bipin sethy but he sworn
affidavit and executed v .nama as Bipin ch .
112 |D-CMP/40946/2024 [RUDANANDA = 12024-09- sethy and in v .nama except petitioner no .1
MOHAPATRA 23 "
name of other petitioners have not found place
NIRANJAN 2024-09- |Put up for S.R.after filing of consolidated
113 |D-CRLA/28620/2024 LENKA 73 appeal petition
o ot skt prnios- CRECHPTSHOWING SERVCOPY o
ABLAPL/28793/2024 PAUL 23 : :
SATYABRATA 2024-09- .
115 | D-WA/40708/2024 MOHANTY 3 1.Period of Delay 31days
6-RECEIPT SHOWING SERV.COPY TO
e D- BIBHU PRASAD  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28649/2024 |CHHUALSINGH 123 1. As per index, Annexure-2 not described in
the petition.
- SARATKUMAR 2. SRECEIT SEOWING SERVCOPYTO
BLAPL/28701/2024 |JENA 23 : :
P oDy s SR SHONNG SERCONY T
CRLMC/28670/2024 BHUYAN 23 : :
D. BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
119 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28678/2024 DASPARIDA 23
o D BUAY KUMAR  2024-09-(0C T NOT FILED, |
BLAPL/28520/2024 BEHERA 23 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
121 BLAPL/28681/2024 BINI MISHRA 23 AG/CG/IT/CT/ETC.NOT FILED.
PRAMOD 2024-09- |Put up for SR after filing of C. copy of
122 |D-WA/405442024 | SHORE CHAND [23 impugned order
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
123 |D-WP(C)/40918/2024 KAJAL SAHOO 23 AG/CG/IT/CT/ETC.NOT FILED.
PRANAB 2024-09- 19-UNDERTAKING FOR NON FILING OF
124 |D-WP(C)/41081/2024 RANJAN 23 TRANSLATED COPY NOT FILED
CHHATOI

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

9/24



9/23/24, 6:03 PM Defective Register
6-RECEIPT SHOWING SERV.COPY TO

D- AMLAN SHAKTI [2024-09-

125 ABLAPL/28794/2024PAUL 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- PARTHA 2024-09-

126 |BLAPL/28638/2024 |SARATHI NAYAK |23 AG/CGIT/CT/ETC.NOT FILED.

127 D- PARTHA 2024-09-|1. Page no. 20 (annexure) is not correctly
CRLMC/28578/2024 SARATHI DAS 23 exhibited.

s D AMLAN SHAKTE 2024-09-(C o e T NOT FILED, |
ABLAPL/28721/2024 PAUL 23 : :

129 |D-WP(C)/40813/2024 RANJIT SAMAL 2024-09-|.Receipt Showing Serv.copy To School and

23 Mass Education not Filed.
D. AKSHAYA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
130 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28682/2024 SUBUDHI 23
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
131 D- AMITAV 2024-09-/9-PROVISION OF LAW NOT FURNISHED
BLAPL/28650/2024 |TRIPATHY 23 ON TOP OF CAUSE TITLE.
Page nos. 13 to 16 not neat.
SANTOSH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

132 |D-WP(C)/40920/2024 AG/CG/IT/CT/ETC.NOT FILED.

KUMAR SWAIN |23

6-RECEIPT SHOWING SERV.COPY TO

133 D- BADAL KUMAR 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28471/2024 BEHERA 23
Date not mentioned in the v.nama.
6-RECEIPT SHOWING SERV.COPY TO
. D- SIDDHARTH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28792/2024 |GOUTAM DAS 23 1. Page nos. 15 to 19 not neat 2.Vakalatnama
not properly scanned.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- JAGAJIBAN 2024-09- . .
135 1.Period of Delay 31 2. Page B not signed,
CRLREV/28599/2024PRADHAN 23 (i1)Certificate for not filing in Court of
Sessions be filed.(iii)Neat page nos.35 and 36
be filed
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
136 D- HRUDANANDA  |2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28800/2024 MOHAPATRA 23
1. Occupation of the deponent on affidavit not
correctly furnished.2. Page no.11 not neat and
legible.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
137 CRLMP/28646/2024 BIJAY JENA 73 AG/CG/IT/CT/ETC.NOT FILED.

2024-09-|.Receipt Showing Serv.copy To School and

138 |D-WP(C)/40814/2024 RANJIT SAMAL 73 Mass Education not Filed.
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D. 2024.09.|6-RECEIPT SHOWING SERV.COPY TO
139 CONTC/40911/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
140 | D-WP(C)/40628/2024 CHANDRA 23
PUSPALAKA Paragraph in the declaration of TA reflected as
same as affidavit of the main petition.
141 |P- SATYA RANJAN - 12024-09- Z-EFCCESE/TCST}/IJST\ZIESTSEI%\ESOPY 10
BLAPL/28720/2024 MULIA 23 ’ :
142 |- SAMARENDRA, - 12024-09- igfc(gg/TCST}/IEOT\ZIEgTSIFEII%SOPY 10
CRLMC/28626/2024 BAHADUR 23 : :
143 |P- SURYANARAYAN 2024-09- igfc(gg/TCST%)Tvgggngg\égopY 10
CRLMC/28636/2024 | BISWAL 23 ) :
“ D- SATYABRATA 2024-09- Afstﬁer standm;g.ord}i:rllllo.St (gtd. 9f—17—%O§A} n;lme
BLAPL/28746/2024 [MOHANTY 23 of the proseculrix shall not be retlected in the
petition. Then S.R. will be made.
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
145 |D-WP(C)/40962/2024 KHUNTIA 73
1.Date 25.03.2023 mentioned in Annex-5 does
not tally with para-9 of Writ petiton and Index.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-09-
146 |D-WP(C)/40912/2024 NARAYAN RATH 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
KISHORE 2024-09- FURNISHED/INCORRECTLY MENTIONED
147 | D-WP(C)/40477/2024 KUMAR MISHRA 13
1.Deficit Court fee of Rs.6/ not paid in cause
title.2.Synopsis and date chart are not signed
by counsel.3.Capital letters and mobile number
of all the counsel in vakaltanama not furnished
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
148 D- NETRANANDA [2024-09-
CRLMC/28612/2024 BISWAL 23 1. CT case number not correctly furnished in
prayer of the petition. 2. Page nos 11,13, 17,
31,32,35 ,41 not legible. 3. Authentication fee
Rs. 1.10/- to be paid.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
149 BLAPL/28610/2024 ARIJEET MISHRA 73 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PABITRA KUMAR [2024-09-
150 |D-WP(C)/40884/2024 BEHERA 23 AG/CG/IT/CT/ETC.NOT FILED.
51 D LAXMIDHAR  2024-09- (000 ol ot S hLED,
BLAPL/28778/2024 [MAHAPATRA 23 ) :
152 |D- ALOK KUMAR  [2024-09-|6-RECEIPT SHOWING SERV.COPY TO
CRLMC/28596/2024 PANDA 23 AG/CG/IT/CT/ETC.NOT FILED.
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1. GR case number body of petition does not
tally with the Annexure-1. 2. page no.8 not
legible.

. D SURVAKANTA  anzeas. P e o8 B0 20 e

BLAPL/28731/2024 | DWIBEDI 23 the petition. Then S.R.will be made
30-OTHER DEFECT (IF ANY)
1.Synopsis and date charts are not
alphabetically paginated and also not marked in
index. 2.Court fee of Rs.6/ not paid in cause
title of writ petition. 3.The name of the counsel

154  |D-WP(C)/40453/2024 ]SARQX?\IIE}/IIO HAN 5224'09' in capital letter and enrollment number in last
page of writ petition not furnished. 4.Adhesive
stamp of Rs.20/ not paid in affidavit.
5.Annexure-1 as per index not filed.
6.Annexure-2 is not page marked. 7.Court fee
and welfare stamp and hologram not paid in
vakalatnama

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

155 | D-WP(C)/40826/2024 KAJAL SAHOO 73 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09-

156 BLAPL/28747/2024 ADITTHOTA 23 1. Rejection order dated13.09 2024 under
Annexure-2 not tally with para-5 of the
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED

157 D- SAPAN KUMAR [2024-09-|/ON TOP OF CAUSE TITLE.

BLAPL/28656/2024 |LENKA 23
1. P.S.Case No.171 of 2023 under Annexure-1
not tally with cause title and para-2 of the
petition.

- iR oamios- CRECHITSHOWING SERYCORY o

CRLMC/28648/2024 MANSING 23 : '
1.C.Copy of the impugned Judgement dated
JAYANT KUMAR [2024-09-|14.08.2024 not filed 2.Place it for further S.R.

159 ID-MATA/40798/2024 |1, \ o 23 after filing C. Copy of the impugned
Judgement.

0 2 SURYAKANTA  2024:09- (60 11/ CT/ETONOT FILED. |

BLAPL/28739/2024 |DWIBEDI 23 : :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
161 | D-WP(C)/40818/2024 RANJIT SAMAL 23 AG/CG/IT/CT/ETC.NOT FILED.
SARADA 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
162 PRASANNA
CONTC/40789/2024 SARANGI 23
1.Address to Honble Court Not Proper
D. BIKRAM 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
163 CRLMC/28652/2024 ggf]\)][E)FA 23 AG/CG/IT/CT/ETC.NOT FILED.
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164 |2 TUSAR KUMAR 202409 5 S O O rLED,

CONTC/40964/2024 MISHRA 23 : :
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

165 |D-WP(C)/40805/2024 DHANESWAR - 2024-09-1 o1t fees of Rs .6/ ot paid on w.p (c) . 2

BEHERA 23 :

.As per prayer, finance dept resolution dtd .06
.02 2013 not filed . 3 judgt .in O .A -1668/17
w .p(c) -6698 /2020 and SLP(C) -15573 /2020
NOT FILED .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

166 D- AMLAN SHAKTI [2024-09-

ABLAPL/28799/2024 PAUL 23 1. As per cause title ,G.R.Case No.701 of 2024
not tally with para-1 and prayer of the petition
and Annexure-1.
6-RECEIPT SHOWING SERV.COPY TO

UMA CHARAN  |2024-09-

167 |D-WP(C)/40843/2024 MISHRA 23 AG/CG/IT/CT/ETC.NOT FILED.
SARAT 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

168 |D-WP(C)/40720/2024|CHANDRA 23 AG/CG/IT/CT/ETC.NOT FILED.
SAMAL

169 |2 DEEPAK KU 2024-09- KEEC(E}E/E/TCST}/IST\ZIESTSEIIB;SOPY ©

ABLAPL/28692/2024[SAHOO 23 : :
6-RECEIPT SHOWING SERV.COPY TO

o D . 502409 AG/CG/IT/CT/ETC.NOT FILED.
CONTC/36650/2024 23 PAGING OF INDEX and SYNOPSIS BE
OMITTED 2.DATE CHART NOT FILED
PRASANTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
171  |D-WP(C)/40778/2024 KUMAR 23 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
14-NOT PROPERLY INDEXED.
172 D- SOUBHAGYA 2024-09-

TRP(C)/41185/2024 |KUMAR DASH |23 Annexure - 2 is incorrectly page-marked in the
Index.

3 D SMRUTI RANJAN [2024-09- 00 1 n e ONOT FILED.

ABLAPL/28781/2024 ROUT 23 ) '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)
1.Paragraphs of writ petition not correctly

174  |D-WP(C)/40398/2024 &%I\II{J?NTY 5224'09' numbered. 2.Synopsis and date charts are not
alphabetically paginated. 3.Authorization with
regard to swear the affidavit on behalf of
another petitioner not furnished. 4.The name of
opp.party mentioned in Vakaltnama does not
tally with cause title of writ petition.

175  |D-WP(C)/40690/2024 [SASWATI 2024-09-|6-RECEIPT SHOWING SERV.COPY TO

MOHAPATRA 23 AG/CG/IT/CT/ETC.NOT FILED.
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1.Depondent has not signed in aftidavit of writ
petition.2.The name of opp.party mentioned in
affidavit and vakaltanama does not tally with
cause title of writ petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
e o susaNTA omeae. SEROVISION OF LA NOTFURNtzD
BLAPL/28647/2024 | KUMAR JOSHI |23 :
1.As per cause title,SC Case no.15 of 2024
does not find placed in the rejection order
D- 2024-09- 0-RECEIPT SHOWING SERV.COPY TO
177 CONTC/40486/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
178 D- PANCHANAN 2024-09- |Put up for S.R.after filing of consolidated
CRLREV/28557/2024 SAHOO 23 Crl.Revision petition
6-RECEIPT SHOWING SERV.COPY TO
179 D- ADV 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/40800/2024 ' 23
1. Period of Delay 693 days
180 |2 AMLAN SHAKTL 12024-05- K(I;FC(E}E/E/TCST}/IST\ZIESTSEIIB;SOPY ©
ABLAPL/28791/2024 PAUL 23 : :
SANTOSH 2024-09- | 0-RECEIPT SHOWING SERV.COPY TO
181 |D-WP(C)/40953/2024|CHANDRA 23 AG/CG/IT/CT/ETC.NOT FILED.
ATABUDHI
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
182 | ABLAPL/28755/2024 APTTLHOTA s
Page no. 10 and 11 not mentioned in file.
T UMAKANTA  2024-09- {00 i ETCNOT FILED,
BLAPL/28732/2024 BARIK 23 : :
6-RECEIPT SHOWING SERV.COPY TO
184 D- SURYAKANTA  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28727/2024 DWIBEDI 23 Names of the parties not mentioned in the
V.Nama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-
185 |gLAPL/28714/2024 SUSIL PATTNAIK 537 IName of informant and vietim should not be
mentioned in file as per standing order no.3of
2024 dtd 9.7.2024
2024-09-|.Receipt Showing Serv.copy To School and
186 |D-WP(C)/40809/2024 RANJIT SAMAL 73 Mass Education not Filed.
DURGESH 2024-09-|.Receipt Showing Serv.copy To School and
187 ID-WP(C)/40956/2024 NARAYAN RATH |23 Mass Education not Filed.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
188 |D-WP(C)/40632/2024 SUBHASISH DAS 73 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
% D- SOUBHAGYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28482/2024 [ KUMAR DASH 23 P . .
aragraph not correctly mentioned in the
affidavit.
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D- PRADEEP 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
190 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CONTC/40516/2024 MAHAPATRA 23
191 | SARATKUMAR 2024-09- (0000 oo e O G T FILED,

BLAPL/28694/2024 |JENA 23 : :

192 |2 TIRTHKUMAR  2024-09- (000 oo NOTFILED,

BLAPL/28780/2024 |[SAHU 23 : :
6-RECEIPT SHOWING SERV.COPY TO

DR. SUSANT 02400 AG/CG/IT/CT/ETC.NOT FILED.
193 |D-WP(C)/40620/2024 KUMAR ) .
KANUNGO 23 Encroachment case number mentioned in the
prayer portion and on the top of the I.A petition
not tally to annex.6.
o o AT KUNAR 20209 RECEIPTSHOWTNG SERVCOPY 10
ABLAPL/28665/2024 MAJHI 23 : :
NIRANJAN 2024-09- .
195 |D-WA/35727/2024 LENKA 73 1.Period of Delay 12 days delay
o D ok aneas SRECEITTSIOWING SERUCORY 10

ABLAPL/28685/2024[SAHOO 23 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

197 D- SATYASHREE 2024-09-

BLAPL/28624/2024 MOHANTY 23 As per rejection order dtd. 16-9-2024 by
special Judge (K) at Bhubaneswar not tally
with date chart ofpage3. of the petition.

2024-09-|.Receipt Showing Serv.copy To School and
198 | D-WP(C)/40721/2024 RANJIT SAMAL 73 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
100 D- PRATYUSHA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/28693/2024[NAIDU 23 P.S.Case No and G.R.Case No mentioned in
Prayer appears to be wrong.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

200 D- AMULYA RATNA 2024-09-

BLAPL/28637/2024 | PANDA 23 Trial court case no. and pending of the court in
rejection order not tally with synopsis and
petition.

01 P AMLAN SHAKTI 2024-09- 0o e NOT FILED, |

ABLAPL/28801/2024 PAUL 23 : :
6-RECEIPT SHOWING SERV.COPY TO

o D- RANJAN KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/28667/2024 [ROUT 23 Paragraph not correctly mentioned in the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO

203 D- JYOTIRMAYA 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/28776/2024[SAHOO 23
Page no. 8 not available.

204 |2 AMLAN SHAKTI 2024-09- (000 o ot SO T RLED,

ABLAPL/28723/2024 PAUL 23 : :

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

15/24



9/23/24, 6:03 PM

Defective Register

205 P PRIVARANIAN 2024-09- (0 o Cr ETCNOT FILED,

ABLAPL/28674/2024 |SINGH 23 : :

206 | JAYANTA KUMAR 2024-05- K(I;FC(E}E/E/TCST}/IST\ZIESTSEIIB;SOPY 10

ABLAPL/28666/2024 MAJHI 23 : :

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

207 CONTC/40506/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

208 D- CHANDAN 2024-09-

ABLAPL/28725/2024 SAMANTARAY |23 Name of the petitioner mentioned in cause
title,affidavit and V.nama not tally to the
signature of the petitioner.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

209 D- SATYA NARAYAN [2024-09-

CRLMP/28717/2024 MISHRA 4 23 PAGING OF DATE CHART AND I.A BE
CORRECTED 2.CODE NUMBER
INDICATED WRONGLY
6-RECEIPT SHOWING SERV.COPY TO

SOUMENDRA 2024-09-

210 |D-WP(C)/40896/2024 PATTANAIK 23 AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

211 BI_ILM A/28696/2024 RAJESWAR HOTA 3(3)24_09_ The word CRLREV appear in petition be
changed to CRLMA and grounds be numbered
alphabetically.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

212 |D-WP(C)/40404/2024 (S)\?I/?:NA KUMAR 3(3)24_09_ 1. Address of opp.party No.4 not correctly
furnished. 2. Mobile number of the counsel in
vakaltanama not furnished. 3.0.A.Number
mentioned in Annexure-3 does not tally with
avement of writ petition and index.
6-RECEIPT SHOWING SERV.COPY TO

JAJATI KESHARI |2024-09-

213 |D-WP(C)/40939/2024 KHUNTIA 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

214  |D-WP(C)/40629/2024 ANAM CHARAN - 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

PANDA 23
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

215 D- OM PRAKASH 2024-09-

BLAPL/28595/2024 |SARAN 23 Relationship not mentioned in the
affidavit. Two time mentioned paragraph
number 6.
6-RECEIPT SHOWING SERV.COPY TO

NIRA SUNDAR  [2024-09-

216 |D-WP(C)/40761/2024 PANDA 23 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PRADEEP 2024-09-
217  |D-WP(C)/40934/2024 KUMAR DAS 23 AG/CG/IT/CT/ETC.NOT FILED.
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218 |2 PRASANT 2024-09- igfc(gg/TCST}/ISTVgIESTSEE\EgOPY o
ABLAPL/28817/2024 KUMAR BARIK |23 : :
219 [P BUAYA KUMAR 12024-05- K(I;FC(E}E/E/TCST}/IST\ZIESTSEIIB;SOPY ©
BLAPL/28454/2024 |PARIDA 2 23 : :
20 SURVAKANTA - R024-09- 00 i er T ONOT FILED. |
ABLAPL/28736/2024 DWIBEDI 23 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- SANGRAM 2024-09-

221 | ABLAPL/28735/2024KESHARI ROUT |23 STAMPED,EXECUTED,ACCEPTED.
Petitioner no. 1 not reflected for petns. 3 and 4
in signature of executant, V. nama

2024-09-|.Receipt Showing Serv.copy To School and

222 |D-WP(C)/40821/2024 RANJIT SAMAL 73 Mass Education not Filed.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

223 |D-WP(C)/40825/2024 RANJIT SAMAL 73 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

224  |D-CRLA/28740/2024 SURYARANTA 12024-09- AG/CG/IT/CT/ETC.NOT FILED.

DWIBEDI 23
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-09-
225  |D-WP(C)/40900/2024 CHANDRA DAS 123 AG/CG/IT/CT/ETC.NOT FILED.
26 |2 JYOTIRMAYA - 12024-05- igfc(gg/TCST}/ISTVgIESTSEE\EgOPY o
ABLAPL/28764/2024[SAHOO 23 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
297 D- PRATYUSHA 2024-09-|11-NEAT,LEGIBLE ATTESTED
BLAPL/28691/2024 NAIDU 23 ANNEXURES NOT FILED.
page 10 not legible.
s D UGALA uzagp Pt nd 10t pssmarked S Coe No
BLAPL/28038/2024 |[KISHORE PANDA |23 o yer app
to be wrong.
SIDHESWAR 2024-09-|.Receipt Showing Serv.copy To School and
229 ID-WP(C)/40919/2024 MALLIK 23 Mass Education not Filed.
s P AMLAN SHAKTE 2024-09-(0C o T NOT FILED, |
ABLAPL/28782/2024 PAUL 23 : :
i D IYOTSNARANI  2024-09-(0C i IO NOT FILED, |
CRLMP/28766/2024 RATH 23 : :
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-09-

232 |D-WP(C)/40727/2024 KUMAR DALAI 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 9-PROVISION OF LAW NOT FURNISHED

233 BLAPL/28644/2004 SOMIJEET DAS 73 ON TOP OF CAUSE TITLE.
1.Synopsis and date chart not alphabetic
paginated in index.
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6-RECEIPT SHOWING SERV.COPY TO
BHABANI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
234  |D-WP(C)/40769/2024 | SANKAR 23 10-SUBJECT CODE NOT
TRIPATHY (1) FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
235 |D- GOKULANANDA [2024-09-|ON TOP OF CAUSE TITLE.
BLAPL/28640/2024 |SAHU 23 1. Date of rejection order not tally with
index.2.Age of the petitioner in rejection not
tally with cause title and power.3. provision not
correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D MAHENDRA 2024-09
236 A]-3L APL/28594/2024 KUMAR 73 “777|Occupation and paragraph not mentioned in the
PANCHABIHAR affidavit. Annextures page marking and
annextures not mentioned in the petition as per
Index.
6-RECEIPT SHOWING SERV.COPY TO
RAMANATH 2024-09-
237 |D-WP(C)/40860/2024 ACHARYA 23 AG/CG/IT/CT/ETC.NOT FILED.
SARADA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
238 |D-WP(C)/40880/2024 PRASANNA 73 AG/CG/IT/CT/ETC.NOT FILED.
MOHARANA
20 D BIUAYVAKUMAR - 2024-09- S0 i B re T FILED,
BLAPL/28662/2024 [SAHOO 23 : :
o Lsamaravax apaes- CRECHTT SHOWING SERYCOPY 10
BLAPL/28627/2024 |PATEL 23 : :
o HOR KunAR. s ERECEIRT SHOWING SERVCONY T0
ABLAPL/28705/2024[SAHOO 23 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
247 D- SMRUTI RANJAN [2024-09-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/28779/2024 ROUT 23 ANNEXURES NOT FILED.
Page nos. 11 and 12 not neat.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
243  |D-WP(C)/40864/2024 KAJAL SAHOO 23 AG/CG/IT/CT/ETC.NOT FILED.
e D susata o ERECEIPTSHOWING SERVCOPY 10
ABLAPL/28754/2024 KUMAR LENKA |23 : :
2024-09- . . .
245  |D-WP(C)/40866/2024 KAJAL SAHOO 73 .Receipt Showing Serv.copy To cg not Filed.
ss D AMLAN SHAKTI 2024-09- (00 EreoNOT FILED,
ABLAPL/28798/2024 PAUL 23 : :
2 D SATYABRATA  2024-09- (60 11/ CT/ETONOT FILED. |
BLAPL/28664/2024 [PANDA 23 : :
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9-PROVISION OF LAW NOT FURNISHED
248 D- PREETAM 2024-09-|ON TOP OF CAUSE TITLE.
BLAPL/27662/2024 MISHRA 23
PROVISION OF LAW NOT CORRECT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
249 D- RANJAN KUMAR [2024-09-|1-Age of petitioner not indicated in
CRLMC/27962/2024 ROUTRAY 23 vakalatnama,2-The name of father mentioned
in affidavit in [.As.does not tally with the same
affidavit in petition at page no.6,3- Full fledged
copy of page nos.17 and 18 to be filed
6-RECEIPT SHOWING SERV.COPY TO
250 |D-WP(C)/40627/2024 DL AM PRATAP 5224'09' AG/CG/IT/CT/ETC.NOT FILED.
D. »024.09.|6-RECEIPT SHOWING SERV.COPY TO
251 ABLAPL/28777/2024 NIHAL RATH 23 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
252  |D-WP(C)/39734/2024 DINESH RAY 23 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
253 CONTC/40909/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
254 |D- RAIENDRA 2024090 0o e O O b ED,
ABLAPL/28633/2024 NARAYAN ROUT [23 ) :
2024-09-|.Receipt Showing Serv.copy To School and
255 |D-WP(C)/40820/2024 RANJIT SAMAL 73 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
256 E'L APL/28629/2024 gﬁ;%k?fHAN 3224'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
257 BLAPL/28613/2024 ARIJEET MISHRA 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
258 |D-CRLA/28726/2024 L OTIRMAYA 2024-09-| \ G/CG/IT/CT/ETC.NOT FILED.
SAHOO 23
6-RECEIPT SHOWING SERV.COPY TO
RAJA DIGBIJAY [2024-09-
259  |D-WP(C)/40768/2024 KISHORE DASH 123 AG/CG/IT/CT/ETC.NOT FILED.
o b saraTUnAR nzios CRECETSHOMNG SR COPVTO
ABLAPL/28698/2024 (JENA 23 ) :
b SANIAY KN 2109 CRECETSHOMNG SER 0PV T0
CRLMC/27993/2024 | PATTANAIK 23 : )
262 [P SIDDHARTH —12024-09- Z-EFCCESE/TCST}/IJST\ZIESTSEI?ESOPY 10
ABLAPL/28790/2024 GOUTAM DAS 23 ’ :
KUNAL KUMAR |2024-09-|Receipt Showing Serv.copy To School and
263 |D-WP(C)/40882/2024 SWAIN 23 Mass Education not Filed.
264 |- AMLAN SHAKTI 2024-09- (000 o ot SO T RLED,
ABLAPL/28805/2024 PAUL 23 ) ‘
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D. 2024.09.|6-RECEIPT SHOWING SERV.COPY TO

265 BLAPL/28615/2024 MAHES DAS 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

266 D- DIPTI RANJAN 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/28632/2024 |SENAPATI 23
1. Certified copy of annen-5 not filed.

D. 5024.09. 6-RECEIPT SHOWING SERV.COPY TO

267 CONTC/40801/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA  [2024-09-
268 |D-WP(C)/40766/2024 ROUTRAY 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
269 D- ADV 2024-09-

CONTC/40529/2024 ) 23 Reference certificate not furnished,address to
the HonBle court not furnished,affidavit not
proper
6-RECEIPT SHOWING SERV.COPY TO

PRASANTA 2024-09-
270  |D-WP(C)/40938/2024 KUMAR NANDA 123 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
271 [D-WP(C)/40937/2024 ARUN KUMAR - 12024-09-1 | = 51/ T/ETC .NOT FILED.
PATRA 23
6-RECEIPT SHOWING SERV.COPY TO
272 [D-WP(C)/40887/2024 SUNAL KUMAR 12024-09-1 | < 51 T/ETC .NOT FILED.
SWAIN 23
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
273  |D-WP(C)/40822/2024 RANJIT SAMAL 3 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
274 D- PRAFULLA 2024-09- LETTERS/ENROLMENT

CRLMC/28687/2024 KUMAR KAR 23 NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED
1. Authentication fee Rs. 2.20/- to be paid.

e o SURYAKANTA  pzeas. SRECEIP SHOMING SERVCOPY o
ABLAPL/28745/2024 DWIBEDI 23 : :
2024-09-|.Receipt Showing Serv.copy To School and
276 |D-WP(C)/40817/2024 RANJIT SAMAL 73 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
277 |D-WP(C)/40856/2024 ?]?I\IIIAABALA 5(3)24_09_
1.Address of the petitioner are not tally with
affidavit and v.nama
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI |2024-09-
278 |D-WP(C)/40933/2024 KHUNTIA 23 AG/CG/IT/CT/ETC.NOT FILED.
279  |D-WP(C)/40103/2024 PRAVAT KUMAR [2024-09-|30-OTHER DEFECT (IF ANY)
NAYAK 23
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1.Synopsis and date charts are not
alphabetically page marked. 2.The name of the
opp.parties mentioned in vakaltnama does not
tally with cause title of writ petition. 3.Date of
execution of vakaltanama not furnished.

6-RECEIPT SHOWING SERV.COPY TO

730 D- GURUPRASAD  |2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28456/2024 |BEHERA 23
Page 14 to 16 not partial neat
RAMAKANTA 2024-09- .
281 |D-WA/40715/2024 SARANGI 73 1.Period of Delay 19 DAYS
D. MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
282 BLAPL/28719/2004 KUMAR 73 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
283 |- AMLAN SHAKTI 12024-09- 6A-GR}ECC§7§7C§FP/I&V§I§ISTSEII§\£SOPY o
ABLAPL/28806/2024 PAUL 23 : :
284 D SOUMYA KANTA 2024-09- (000 oo e O OT FILED,
BLAPL/28639/2024 |TRPATHY 23 : :
s D AMLAN SHAKTI 2024-09- (0 ETCoNOT FILED,
ABLAPL/28796/2024 PAUL 23 : :
86 D PANCHANAN  2024-09- {0 i BTG NOT FILED,
BLAPL/28609/2024 |PANIGRAHI 23 : :

6-RECEIPT SHOWING SERV.COPY TO

PRAFULLA 2024-09-| A G/CG/IT/CT/ETC.NOT FILED.

287 |D-WP(C)/40906/2024 i\ \ A DAS |03

6-RECEIPT SHOWING SERV.COPY TO

SAMEER KUMAR 1024-09. AG/CG/IT/CT/ETC.NOT FILED.

288 |\ D-WP(C)/40837/2024 DAS 23

Name of the opposite party not mentioned in
vakalatanama.

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

NIRANJAN 2024-09-|30-OTHER DEFECT (IF ANY)
PANDA 23

289  |D-WP(C)/40699/2024

Vernacular certificate not furnished in the
affidavit.

6-RECEIPT SHOWING SERV.COPY TO

D- PUSPAMITRA 2024-09-
290 | CRLMP/28603/2024 IMOHAPATRA. 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
91 |D- JYOTIRMAYA 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28669/2024SAHOO 23
Page 13 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO
292 P SUSHANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/28716/2024 KUMAR JOSHI |23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KUNAL KUMAR |2024-09-|11-NEAT,LEGIBLE ATTESTED

293 |D-WP(C)/40929/2024 SWAIN 23 ANNEXURES NOT FILED.

Page 50 and 54 not neat.
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D- SUSHANTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

294 | BLAPL/28645/2024 [KUMAR JOSHI 123 AG/CGIT/CT/ETC.NOT FILED.

D- ALOK KUMAR  2024-09- 6-RECEIPT SHOWING SERV.COPY TO

295 CRLMP/28741/2024 [PANDA 23 AG/CG/IT/CT/ETC.NOT FILED.
o D perak Ky oy ERECEIT SIOWING SERVCON T0
ABLAPL/28689/2024 SAHOO 23 : :
297 |D-WA/40377/2024 2024-09- Put up for SR after filing of C. copy of
23 impugned order
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
298 BLAPL/28765/2024 SEPHALEE DAS 23
Annexure numbering not correct in [. A.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
299 CONTC/40799/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
300 |D-WP(C)/40865/2024 KAJAL SAHOO 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
301 [P SURENDRA 2024-09-|\ G/CG/IT/CT/ETC.NOT FILED.

BLAPL/28809/2024 KUMAR BISWAL |23

6-RECEIPT SHOWING SERV.COPY TO
300 D- ADYASIDHI 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/40519/2024 MISHRA 23

occupation not furnished in the affidavit

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GOPINATH 2024-09-

303 [D-WP(C)/40782/2024| ) O -

6-RECEIPT SHOWING SERV.COPY TO

D- DEEPAK KU 2024-09-

304 ABLAPL/28686/2024 SAHOO 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

305 D- SAMARENDRA  2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/28628/2024 | BAHADUR 23
Name of the trial court not correct in synopsis.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

306 IB)L APL/28680/2004 ESI\I&KUMAR 3224_09_ 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Paragraphs as per the petition not correctly
furnished in declaration.2.Affidavit is not

GOPINATH 2024-09- |proper since Sl.no.2 appears to be

307 |D-WP(C)/40781/2024 PANDA 23 wrong.3.Occupation of the deponent not
furnished in affidavit.3.Page nos.17 to 19 not
legible.

6-RECEIPT SHOWING SERV.COPY TO

308 |D-WP(C)/40921/2024 LAXMINARAYAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

PATEL 23
page 19 not neat copy
w AANSHAKT atos I SIS SRy Cory T
ABLAPL/28803/2024 PAUL 23 : :
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0 D AMLAN SHAKTI 2024-09- (000 ot SO hLeD,
BLAPL/28642/2024 [PAUL 23 ) :

6-RECEIPT SHOWING SERV.COPY TO

- D- JAGANNATH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/28617/2024 BHUYAN 23 1. Subject code not correctly furnished in Index

and Assessment slip.
6-RECEIPT SHOWING SERV.COPY TO
PRAJIT KUMAR  2024-09- AG/CG/IT/CT/ETC.NOT FILED.

312 |D-WP(C)/40851/2024 PRADHAN 73
Paragraphs of the 1A petition wrongly reflected
in declaration under affidavit

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

313 | D-WP(C)/40824/2024 RANJIT SAMAL 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- DEEPALI 2024-09-

314 BLAPL/28607/2004 | MAHAPATRA 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

BHASKAR 2024-09-

315 |D-WP(C)/40793/2024 SAMANTARAY 23 AG/CG/IT/CT/ETC.NOT FILED.

36 D SAPAN KUMAR  2024-09- 00 0 Conn e P ED,
BLAPL/28751/2024 [LENKA 23 ) :
CRLREV/28641/2024/SETHI 23 : :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

318 D- RAMANI KANTA |2024-09-

BLAPL/28737/2024 | PATTANAIK 23 1. As per index Annexs. not correctly furnished
in the petition and also sl. no. of paragraphs not
correct.
6-RECEIPT SHOWING SERV.COPY TO

319 D- ADV 2024-09-| AG/CG/IT/CT/ETC.NOT FILED.
CONTC/40745/2024 23

PAGE NOS. 12 and 13 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

320 E'L APL/28661/2024 gfgngHA 3(3)24'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

321 |D-WP(C)/40725/2024 RANJIT SAMAL 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

RABINDRA NATH |2024-09-

322 |D-CRLA/28707/2024 PRUSTY 23 1.Court Fee Rs.6/-not paid 2.Nomenclature
mentioned in reference in reference certificate
is wrong,

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

323 | D-WP(C)/40839/2024 KAJAL SAHOO 23 AG/CG/IT/CT/ETC.NOT FILED.

324 |D- BHARAT 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/28785/2024 BHUSAN 23 AG/CG/IT/CT/ETC.NOT FILED.
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ROUTRAY 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1.page nos. 9,10,21,24,25 are not neatly
legible. 2. provision not correct.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

325 ]Ig)i APL/28812/2004 X%II’?ASngiMAR 3224'09' }A Rejection order dated 03.09.2024 under
nnexure-2 not tally with index.2. Rejection
order dated 03.09.2024 not correctly Book
marked.
2024-09-|0-RECEIPT SHOWING SERV.COPY TO
326 |D-WP(C)/40680/2024 | Anupam Dash 73 AG/CG/IT/CT/ETC.NOT FILED.
7 |D: IYOTIRMAYA  2024-09-(0C, T ETCNOT FILED,
ABLAPL/28769/2024 SAHOO 23 ’ ’

6-RECEIPT SHOWING SERV.COPY TO
D- SUSANTA 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.

328 CRLMC/28587/2024 KUMAR BARAL |23
Page no.52 to 55 not legible.
50 D SUSANTA  + 2024:09- 60 T ETONOT FILED. |
CRLMC/28712/2024 KUMAR BARAL |23 : :
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR |2024-09-
330 |D-WA/40774/2024 BEHERA 1 23 AG/CG/IT/CT/ETC.NOT FILED.
s D DEBASHIS  2024-09- {00 iy ETCNOT FILED,
BLAPL/28787/2024 ROUTRAY 23 ' :
s D AMLAN SHAKTI 2024-09- L0 ETCNOT FILED,
ABLAPL/28808/2024 PAUL 23 ' '

6-RECEIPT SHOWING SERV.COPY TO

SAMEER KUMAR 12024-09- | AG/CG/IT/CT/ETC.NOT FILED.

333 |D-WP(C)/40717/2024 5 o 53

2024-09-|.Receipt Showing Serv.copy To School and
23 Mass Education not Filed.

6-RECEIPT SHOWING SERV.COPY TO

334 |D-WP(C)/40830/2024 RANJIT SAMAL

D- PRASANTA 2024-09-
335 |BLAPL/28622/2024 | KUMAR NANDA [23 AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA 2004-09- Out of four petitioners three have appeared
336 |D-CMP/40815/2024 [ KUMAR 73 .except petitioner no . 1 other two have
TRIPATHY appeared in different capacity than cause title .
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